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Synopsis

That present OA 509 of 2025 which was heard on 10" Oct 2025 relates to the
open violations of various orders from CAQM,CPCB,Hon NGT on Dust,
Construction pollution norms, Environment Protection act, by causing large
scale Dust pollution, damages to main roads, tiles and green area, trees etc.
during various Cable lying, Pipe repair and new work by Noida Authority,
PVVNL ,Optical Fiber work (OFC) by private vendor, IGL gas line work and
various other construction activities across Noida. The Hon NGT has issued
notice on 10" Oct 2025 to Respondent No 1 to 8 and as per para 3 of that
order the respondents has been directed to file their reply at least one week
before the next date of hearing which is 24" Dec 2025. However as of today
no response has been submitted by them. Even after Hon NGT notice dated
10™ Oct 2025, there has been no visible change in the functioning of Noida
Authority or its various departments, PVVNL, various optical cable vendors
and they are openly violating all the Environmental, Dust & construction
norms. This disregard for regulatory directives underscores a serious lapse in
enforcement and accountability, as documented in the following sections
along with the latest photographs (Annexure A — 2 (Colly.)).

1. That during the ongoing winter season, Noida has consistently
ranked among the top five most polluted cities in India. On
several occasions, it has even been the most polluted city
nationwide. On 18-19, 20 December 2025: Noida topped the
pollution charts. On 19, 20 December, it was the only city in India
with AQI in the Severe category, recording 410,401 respectively.

2. That Nov 2025 was the 2™ most polluted in the last 5 years with 5
days having AQI above 400 which is Severe category (highest was
425 on 11" Nov), December 2025 has been one of the worst with §
days (till 20™ Dec 2025) having AQI above 400 till 455. The full
AQI data for Oct Nov Dec 2025 has been given below in the
tabular form. The AQI data clearly demonstrate that Noida is
facing severe and persistent air pollution. Despite this alarming

situation, pollution control norms continue to be openly violated.
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The Noida Authority itsel]. g}ng with PVVL and other entities,
are actively contributing to the crisis by damaging roads for cable
work, leaving them unrepaired, and generating large amounts

of dust pollution.

Month |AQI 0- |AQI 200- |AQI 300- |AQI 400-
200,DAYS | 300,DAYS | 400,DAYS | 500,DAYS

OCT 12 0 |9

Sector 8 9 13 0

116

NOV 0 4 21 5

Sector 0 4 14 11

116

DEC 0 2 13 5

Sector 0 2 12 6

116

3. That it’s also important to highlight that Noida Sector 116 Air
Monitoring Station (AMS) which covers sectors 74 to
79(commonly referred as 7X sectors), along with

80,81,112,115,116,117,120 is most polluted area not only in

DELHI NCR but across India. In December 2025, the Sector 116

AMS station recorded severe dust pollution, with AQI levels

peaking at 499 on 13-14 December. On 13 December at 10:00 PM,

the AMS reported: L’M‘*"W A MvEropg h—rColty)trton

PM2.5 concentration: 614 pg/m?® (=15 times the national standard)

PM10 concentration: 824 pg/m?® (=14 times the national standard)

4. That the primary reasons for this severe pollution at Noida Sec 116
AMS (other station as well) are road damaged by Noida Authority
Jal Dep just outside 116 AMS since Sep 2025, other damaged roads

just behind it, open violations of Dust & Construction pollutions by
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various builders in that arca and open burning of the garbage. In fact,
the numcerous roads, service roads, footpaths across Scctor 76,77,116
that were damaged between July and November 2025 for clectricity
cable, water pipeline, and OFC cable work have still not been
repaired or restored. Example Sector 76 main road footpath was
damaged in Aug, Sep 2025 and not repaired as of 21/12/2025 (latest
photos are attached as Annexure A-2 (Colly.)). P 2.4 3L

S. That the Dust Free zone/green area at Noida Sec 76,77,116,115
which was damaged for PVVNL work in July Aug 2025 and for
other works are still not restored, neither the grass is planted, nor
proper maintenance has been done. The dust free zone/green that once
had lush grass reducing roadside dust are now barren, filled with dust.
This transformation highlights the negligence and lack of accountability
in maintaining essential green buffers that play a critical role in
controlling particulate pollution (latest photos are attached as
Annexure A-2 (Collyﬁ)). "1}11{5 prolonged neglect has resulted in large-
scale dust pollution, further aggravating the already severe air quality
crisis in Noida.

6. That in response to applicant RTI’s, CPCB has confirmed that in year
2025 they have received 730 complaints for Noida pollution issue via
Sameer App and Twitter out of which 265 (38%) are still pending. In
a separate RTI, CPCB has confirmed they have received 220
complaints from Applicant in 2025 regarding Noida Pollution and 58
complaints (arogﬂé?fﬁ)ﬁire still pending (both RTI attached as
Annexure A-1(Colly.)) It clearly shows that large scale pollution
related violations and issues.

The Applicant is therefore constrained to approach this Hon’ble
Tribunal with further details of the events which took place from Oct to
Dec 2025 (after the last hearing) to seek urgent redressal in respect

proper implementation of Dust Construction pollution norms and strong

action against the violators.
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Details of event from Oct to Dec 2025

Date

Area/Sector

Issue

| Agency |

24/10/2025

Sec
76,20,37-36
main road

Sec 37-36 main road damaged
for cable work by PVVNL left
unrepaired, same at 76,50,20
and issue were raised via
email but no resolution (Pic,
Letter attached as Annexure
A -1 (Colly.)). P24 [ 1¢3233

Noida
Authority/
PVVNL

25/10/2025

Sec 74-116

Road damaged by Noida
Authority Jal Dep and left
unrepaired with heap of Dust
left on the road. Rs 50000
penalty imposed by UPPCB
(Letter attached as
Annexure A -1 (Colly.))p a

Noida
Authority

25/10/2025

Sec 74-117

Road damaged by Noida
Authority Jal Dep for water
pipe work and left unrepaired
with heap of Dust left on the
road. Rs 50000 penalty
imposed by UPPCB (Letter
attached as Annexure A - 1
(Colly.)) 01> ,32/33

Noida
Authority

02/11/2025

Sec 51-39
road

The services road was
damaged for Telecom
chamber work and left
unrepaired with debris on the
road in GRAP 3. (Letter
attached as Annexure A — 1
(Colly.)) P 2s

Private
vendor

4/11/2025

Sector 1

Roads were damaged for
power link work, in peak Nov
pollution and area not
restored. Fined Rs 50000 by
UPPCB (Pic,Letter attached
as Annexure A - 1,2 (Cofll;.ﬁ

PVVNL

(=)

14/11/2025

Sector 49
main road

Road damaged by Noida
Authority Jal dep for new pipe
work and debris, loose soil left

Noida
Authority




19/11/2025

Sec 58,59
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on the road causing dust
pollution (Pic attached as

Annexure A -2 (Colly.)) 2 |

| Roads were damaged for

power link work, in peak Nov
pollution and area not
restored. (Pic attached as
Annexure A -2 (Colly.)) pr.\y

PVVNL/
Noida
Authority

19/11/2025

Sec 78

Noida authority not removing
dust from road. Rs 30000
penalty by UPPCB. (Letter
attached as Annexure A - 1
(Colly.)) p 1»

Noida
Authority

21/11/2025

121,70

Noida authority Jal dep
damaged service road for pipe
repair work and filled full area
with Dust. Rs 30000 penalty
by UPPC. (PIC,Letter
attached as Annexure A — 1,2
(Colly.)) P \¢ 1%

Noida
Authority

10

21/11/2025

Sec 142,144

Noida Authority were doing
drain wall work, caused severe
dust pollution in Grap 3. Rs
30000 penalty by UPPCB.
(Letter attached as
Annexure A -1 (Colly.)) p g

Noida
Authority

11

22/11/2025

Sec 110

Sector 110 market road was
damaged by PVVNL for cable
work and left unrepaired with
dust on the road. (Pic
attached as Annexure A -2
(Colly.)) pas

PVVNL

12

07/12/2025

Sec 36,32
road

Service and main road
damaged for repair work and
area not restored, dust not
removed, no proper repair yet.
(Pic attached as Annexure A

-2 (Colly.)) p2@

Noida
Authority

13

11/12/2025

Sec 50 STP
road

Sec 50 road was damaged by
Jal dep in June to fix the pipe
leakage and even after 6
months road is still not
repaired, causing sever dust
pollution (Pics attached as

Annexure A -2 (Colly.)) 91,

Noida
Authority




13/12/2025 |

Scc 74-77
road

;]hc main road damaged for [ Telecom

teleccom chamber, left debris
loose soil on main road in
GRAP 4 restrictions. (Pics
attached as Annexure A -2

(Colly.)) P 2.0

vendor

6

15

14/12/2025

Sec 45

Sector 45 road near Amarpali
was damaged by Jal
Department without
barricading and causing Dust
pollution when AQI was
around. (Pic attached as
Annexure A -2 (Colly.)) p3y

Noida
Authority

16

18/12/2025

Sec 46 B
block

Noida authority Work circle
did Tiles work in GRAP 4,
causing severe dust pollution
by violating all Norms. (Pics
attached as Annexure A -2
(Colly.)) P2s

Noida
Authority

17

17/12/2025

Sec 74-117

The new road was damaged
by Jal Dep for chamber work
and left debris etc on the road.
(Pics attached as Annexure A
-2 (Colly.)) p

Noida
Authority

18

15/12/2025

Sec 56-62
road

Noida Authority Jal dep doing
road repair by dumping all
material on the road,
uncovered causing severe dust
pollution in AQI 450
(Pic,news attached as
Annexure A -2 (Colly.))r 3¢

Noida
Authority

19

01/12/2025

Sec 51

The road oppose Cloudnine
Hospital Sec 51 was damaged
by Noida Authority Jal Dep
for sewerage work and road
still not repaired properly
(Pics attached as Annexure A

-2 (Colly.)) P2y

Noida
Authority

20

21/12/2025

Sector 50

The service road at Noida sec
50 behind mother dairy is
totally damaged due to
sewerage work. (Pics
attached as Annexure A - 2
(Colly)) P3)

Noida
Authority
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That above mentioned (20) issucs are just handful example of Noida Authority,
its various departments, PVVNL working in the peak pollution scason when ﬁfQ!
is above 400. The Noida authority is the Nodal agency to control the pollution
in Noida but it’s the biggest source of pollution specially dust pollution.

That in response to my RTI (dated 24 Nov 2025, attached as Annexure A — 1
(Colly.))Gautam Budh Nagar fire department has informed that during the
period January 2024 to 31st October 2025 (22 months), approximately 1364
incidents of garbage burning have been reported from Noida,Greater
Noida.7X sectors are HotSpot of regular Garbage burning causing high
pollution. P qa

That Uttar Pradesh Pollution Control Board (UPPCB) Noida office in response
to my RTI (attached as Annexure A — 1 (Colly.)) has informed that they have
imposed Rs 28 crores (Rs 280,024,375) penalty from 2017 to 2025 but has
recovered just Rs 1.06 cr which is hardly 3% of the total amount. In response
to 2" RTI (attached as Annexure A — 1 (Colly:)'l t&lg‘y&%c confirmed that Rs
3 crores fine has been imposed across the Noidagin 160 cases but no amount
has been recovered. These raises serious questions about the effectiveness of
the fine when amount is not getting recovered.

INTERIM PRAYER

1. It is most humbly submitted that this Hon’ble Tribunal may kindly pass

an order/ direction to the Respondents for:

L. To immediately recover the penalty imposed by UPPCB Noida, from
the defaulters and use it for pollution reduction at Noida. Noida

Authority also shares the details of EC imposed and collected by them.

II. The Hon Tribunal, to take strong action including imposing EC on
Noida Authority, PVVNL for continuously and openly violating
Construction and Demolition (C&D) Waste Management rules 2016,
GRAP rules causing large scale Dyst pollution,



HLTo immediately restore the Dust Free/Green area of Sector 77,
damaged Footpath of Sec 76, 77,116 and no further digging should be

allowed without proper Duct area plan.

IV.Direct CEO Noida Authority to take effective steps to control the
Garbage bumning issue across Noida especially at 7X sectors as its

impacting the AQI.

V. Direct CEO Noida Authority, DM Gautam Budh Nagar to establish a
proper, effective Environment cell to ensure proper resolution of the
complaints in a time bound manner as the current model is not
effective. Despite repeated complaints, Emails, IGRS request no

proper response is given or action is taken.

VI. Noida authority has received Rs 57 crores from the CPCB NCAP fund
and only 9 crores has been spent till date, rest of the amount should be
properly used for the improvement of Air pollution and should not be
used for any other work. The proper details should be displayed on the

site as currently they are not doing the same.

VIL.  Pass any other interim orders as the Hon’ble Tribunal deems fit
in the interests of justice for which the Applicant shall remain ever

grateful

Aot Lt —
APPLICANT

FILED BY:
Amit Gupta
Q 1404 Prateek Wisteria
Sector 77 Noida 201301 UP
PLACE : NOIDA amit.gupta9826@gmail.com
DATE : 21.12.2025 (M) +91 9999942930
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPA
BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 509 of 2025

IN THE MATTER OF:
Amit Gupta ....APPLICANT
VERSUS
Noida Authority & ORS. ....RESPONDENT(S)
AFFIDAVIT

I Amit Gupta, aged about 4 1 years, Son of Shri Inder Kumar
Q1404 Prateek Wisteria Sector 77 Noida, Uttar Pradesh- 201301, do
hereby state on solemn affirmation as under: -

. That I am the plaintiff in the above said case and am well conversant
with the facts and circumstances of the present case and hence,
competent to swear this affidavit.

2. That the contents of the accompanying application under the section

14 read with section 15 and 13(1) of the National Green Tribunal Act
.2010 have been drafted by me the contents of which may be read as
part and parcel of this affidavit and are not being reproduced herein
for the sake of brevity knowledge and belief and [ believe the same to

be true.
Solemnly affirmed on this 21st day of December 2025 at Noida, U.P.
DEPONENT
VERIFICATION :

contents of my above affidayit
no part of it is false and nothip

VlRENDRA SINGH
ADVOCATE (NoTaRy)

OISTT. GAUTAM BUDH NAGAR
21 DEC 2025
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File No. PI-‘I‘IIS!ZDZ‘I_-IT-HO-CPCB-HO%{(] ( 02-12-2025
To, R
Sh. Amit Gupta,

Noida, Noida,

Pin:201301, UP

Sub: Information under RTI Act.2005-reg
Ref: Your online RTI Application received vide Registration No. CPCBD/R/E/25/01286/2.

Sir,
In reference lo above mentioned RTI Application, the available information w.r.t Point
1, 2 and 5 available with this division is given below:

For Point 1 - Total number of complaints received from Noida in the year 2025 via
Sameer App:_219. Complaints received and forwarded to concerned department for

taking necessary action at their end.

For Point 2: - Total number of complaints received from Noida in the year 2025 via X
(Formerly Twitter): 511. Complaints received and forwarded to concerned deparnment

for taking necessary action at their end.
For Point 5: - 1. total no of complaints resolved (received via Sameer App): 145

2_total no of complaints resolved (received via X (formerly Twilm

———

With reference to other queries of the RTI application, the application has already
been transferred to the concerned CPIOs for providing information

The Appellate Authority in this case is Member Secretary, CPCB, Parivesh Bhawan,
East Arjun Nagar, Delhi-110032

Yours faithfully,

(P Jagal’m%c _
CPIO, IT Division *.

e e et arsf =T, fet - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
XN [Tel : 43102030, 22305792, dq¥TSE/Website: www.cpcb.nic.in
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(Regional Office, U.P. Pollution, Control Board, Noida)

Detall of Penalty - Year- 2017 To 2025 | -
S.No Year No 0? Cas'es _ Penalty Rs.

1 2017 33|  3,765,000.00

2 2018 336 17,080,000.00

3 2019 390 20,965,000.00

4 2020 189 11,555,000.00

5 2021 315 16,720,000.00

6 2022 189 15,502,000.00

7 2023 176 43,567,000.00

8 2024 413 90,426,875.00

9 2025 120 60,443,500.00

Total- 2161 280,024,375.00
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